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RECORD OF PROCEEDI NGS

Crimnal Appeal No.......... /2001
Petition(s) for Special Leave to Appeal (Crl.) No. 904/2001

(From the judgenent and order dated 22/12/2000 in CRLA 486/99

of The H GH COURT OF MADRAS)

S. NAGALI NGAM Petitioner (s)
VERSUS

S| VAGAM Respondent (s)

(Heard by Hon’ bl e Mohapatra and Bal akri shnan, JJ)

Date : 31/08/ 2001 This Appeal was called on for pronouncenent
of judgnment today.
CORAM :
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
For Petitioner (s) M. Vipin Nair, Adv.

for Ms STenple Law Firm Advs.

For Respondent (s)
Respondent - | n- Per son, Adv.

The Court made the follow ng

ORDER
......... L [ e [
. SP2
Hon’ble M. Justice K. G Bal akrishnan pronounced
the judgnent of the Court.
Leave granted.
Appeal is dism ssed.
. SP1
(Ganga Thakur) (V. P. Tyagi)
P.S. to Registrar Court Master

Si gned judgnent is placed on the file. Reportable.



